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I 
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

EA NO. 38 OF 2023 

IN 

ORIGINAL APPLICATION NO. 324 OF 2016 

IN THE MATTER OF: 

SHAILESH SINGH 

VERSUS 

STATE OF UTTAR PRADESH AND ORS. 

AFFIDAVIT 

... APPLICANT 

... RESP ONDENTS 

I, Dinesh Kumar Gupta, son of Shri Ram Karan Gupta, aged about 43 years, 

working as Vice President Legal and Company Secretary with Radico Khaitan 

Ltd. having its corporate office at J-1/B-l Mohan Co-operative Industrial Area 

Mathura Road, New Delhi 110044, do hereby solemnly state and affirm as under: 

1. That I am the authorized signatory of the Respondent No.2 Company herein

and am well conversant with the facts and circumstances of this case and

thereby competent and authorized to affinn this affidavit.

2. That I have read and understood the contents of the accompanying reply,

__ 
which has been drafted under my instructions and state that the contents of the

e true and correct to my knowledge. 
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